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To,
The Registrar,
The National Green Tribunal
Principal Bench,
New Delhi ‘
E-Mail:- judicial-ngt@gov.in

Subject:- Compliance of direction issued by Hon’ble National Green
Tribunal in O.A No. 422/2022 Mohammad Saleem Farukhi Vs.

State of Uttar Pradesh in order dated 10-10-2022:

Sir,
With reference to the subject mentioned above, this is to inform you
that in compliance of order issued on dated 10-10-2022 by Hon’ble
National Green Tribunal in O.A No. 422/2022 Mohammad Saleem Farukhi

Vs. State of Uttar Pradesh, the compliance report is submitted for your kind

perusal and necessary action please.
Encl:-As Above.

Your Sincerely

\@\\\“’4’

(R. K. Singh)
Regional Officer

Copy to:-
1. Member Secretary, U.P. Pollution Control Board Lucknow for

information.
2. District Magistrate, Prayagraj for information.
3. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board

Lucknow for information.
4. Chief Law Officer, U.P. Pollution Control Board Lucknow for

information. _
5. Sri Pradeep Misra, Advocate on Record, Hon’ble Supreme Court/NGT,

B-235, Sector-19, Noida, for perusal and necessary action please.

\@\\\’Lﬂ)

Regional Officer
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Compliance Report in Order No. 422/2022 Mohammad Salim Farooqui

Vs. 'bt:\tc of U.P. in Order datted 10.10.2022 passed by Hon’ble Hon’ble
National Green Trubunal New Delhi.

As per previous order Hon’ble N.G.T. New Delhi passed following order.

Mohammad Saleem Farukhi resident of 10 Avadh Bihari Lal Road Pratapgarh has sent
the present letter petition, which has been treated and registered as original application, complaining
that Mohammad Tayab son of Mohammad Musafir is running sawmill (aarra machine) in village
Chakra Kasimpur @ Phoolpur Block Sikandra, District Allahabad (now Prayagraj) under licence No. ALD
54/11-12. The project proponent has illegally shifted the location of sawmill (aarra machine), in Khasra
No.00010 Khatauni No.1375, from its license sight to the Lilhat Phoolpur, Allahabad. As per the Uttar
Pradesh Establishment and Regulation of Saw-Mills Rules, 1978 saw mill cannot be established within
10 kilometers of forest area but the above sight is within 4 kilometers from the forest area. The above
said sawmill (aarra machine) is also situated at the distance of one thousand meters from O. A. No.
422/2022 Mohammad SaleemFarukhi Vs. State of U.P -2- the road and green trees are being cut in the
same day and night. Only one vertical bandsaw machines can be used under above said licence as per

State Level Committee Letter No. SLC1130/41-1 dated 01.10.2010 but the project proponent is using

more than one vertical bandsaw machines.

Inspection was carried out regarding above claims of the petitioners, the saw mill is
situated at approximate 200 meters distance from Phoolpur- Mubarakpur link road. Unit has
been established without obtaining prior Consent to Establish from U.P. Pollution Control
Board and has also not obtained Consent to Operate for operation of saw mill. The unit is
categorized under Green category. A notice has been sent to saw mill for not operating without
CTE & CTO on dated 12.12.2022 copy of notice is annexed as Annexure no.-1

At the time of inspection one vertical band saw was found installed and in working
condidtion and some instruments/equipments that make the component of the horizontal bank
saw were also found kept under the wrap (uninstalled) in the premises of the saw mill.

The factual and action taken report is submitted as per above details in compliance of

the order of Hon’ble National Green Trubunal dated 10.10.2022 for kind coGs/idemtion.

9 (o\ \\')-'1)

(R.K. Singh)
Regional Officer
U.P. Pollution Control Board
Prayagra)
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